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‘call of competitive tenders/quotations as
iper the prescribed procedure.. CPWD' has
teported only one case of ‘K’ Division
‘which had given such contract in respect
of Dev Nagar quarters to the same cont-
ractor during 1976-82 as his tendered rates
were the lowest for all these years and
there was no complaint about the quality,
of his work.

No specific complaint of pooling of
tenders/conivance between the contract
awarding authorities and contractors has
come to the notice of the Government.

(c) CPWD has reported that contractor®
use Dehradun lime as,per the provisions
of the contracts awarded by the CPWD.

(d) Does not arise.

Investigations into the ‘“Tantrum of A

VIP Landlo

2494, SHRI MANOHAR LAL SAINI:
Will the Minister of WORKS AND
HOUSING be pleased to refer to the
answer given on 8 March, 1982 in reply
to USQ 2346 regarding News item ‘Tan-
trum of a VIP Landlord and state:

(a) whether the investigations have since
been carried out; and

(b) if so, the results and details of
action taken thereom?

THE DEPUTY MINISTER IN THE
MINISTRY OF WORKS AND HOUS-
ING (SHRI MOHAMMED USMAN
ARIF): (a) ang (b). While the case was
being investigated, the allottee surrendered
the quarter.: The quarter was therefore
cancelled in his name and investigations
were not pursued further.

Measures to check, Quality, Quantity and
Prices
of Essential Commodities

2495 SHRI MANOHAR LAL SAINI:
Will the Minister of FOOD AND CIVIL
SUPPLIES be pleased to state:

(a) the details of the measures taken
to protect the consumers in relation to
quantity, quality and prices of eosential
consumer goods;
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(b) the details of strengthening the in-
telligence, early warnings and demand-
supply management information system;
and

(c) how many people were chargeq for
black-marketing in essential commodities
and specified food items in the couatry
especially ‘in Delhi together with details
thereof?

THE MINISTER OF STATE OF THE
MINISTRY OF FOOD AND CIVIL
SUPPLIES (SHRI BHAGWAT JHA
AZAD) (a) Several legislative as well as
administrative measures have been taken
to protect the consumers. Ag regards the
legislative measures, the Fssential Com-~
modities Act, the Prevention of Black-
marketing and Maintenance of Supplies
of Essential Commodities Act, the Prevn-
ion of Food Adulteration Act the Drugs
and Cosmetics Act. Monopolles and Re-
strictive Trade Practices Act and Indus-
tires(Development and  Regulation) Act
are being enforced. The Central and State
laws on weigths and measures and the Sta-
ndards of Weights and Measures (Packa-
ged Commodities) Rules are being imple-
mented, The ISI standards and ISI Certi-
fication Mark and AGMARK are in
operation. The Forward Contracts (Regu-
lation) Act regulates forward contracts.

For making essential commodities avai-
lable at reasonable prices, the main thrust
of the Government policy is to increase
the production of essential commodities
paritcularly  those in shory supply. The
public distribution system is being expan-
ded and improved. Guidelines have been
issued by the Central Government to the
State Governments and Union Territory
Administrations that the quantities supp-
lisd for issue through the public distribu-
tion system to each the consumers af pre-
determined prices. Consumers Advisory
Committees have been constituted by the
State to Govts. at various levels to oversee
the working of the public distribution sys-
tem. Wherever it is felt necessary the dom-
estic production of essential commodities
is supplemented by imports. Efforts are
being made to improve further various in-
frastructural facilities, The Super Bazar,



Delhi prices are broadcast by the All
India Radio and telecast: by the Delhi
Doordarshan twice a week.

(b) The prices, procurement, distribu-
tion and availability of essential com-
modities are monitored by the concerned
Central Ministtries/Departments and Or-
ganisations, Such arrangements general
exist in the States and Union Territories
also. Ministry of Civil Supplies has asked
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the Indan Institute of Management,
Ahmedabad to prepare a national design
for the Supply Management  Information
System (SMIS) on the basis of which the
information system on prices, distribution
and enforcement will be improved and

. strengthened. The work on the project is

in progress.

(c)The information is given in a state-
men; attached.

Statement

Statement showing State-wise information regarding action taken under the Essential Commodities, Act, 1955
during the period from, january-Detember, 1982.

Sl States/Union Territories
No.

No. of raids made No. of persons

arrested

1 Andhra Pradesh
2 Assam . . ¢
3 Bihar

4 Gujarat® .

5 Haryana

6 Himachal Pradesh .
7 Jammu & Kashmir

8 Karnataka

9 Kerala . " . s . .

10 Madhya Pradesh . .

11 Maharasthra ‘

12 Manipur

13 Meghalaya . . . .
14 Nagaland

15 Orissa . .

16 Punjab

17 Rajasthan . : " " ®
18 Sikkim . .

19 Tamil Nadu v
" 20 Tripura - . 5

2543 756
110 28
1126 244
3098 9
180 UL
18589 87
190 152
15082 463
N.A. N.A.
3476 272
819 761
N.A. N.A.
42 N.A.

17 1
96205 10
85e= 39
2787 19
e 14
266 209
87 42
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1 2 3 4
21 Uttar Pradesh 26280 1375
22 .Welt Bengal 5419 3833
23 A. & N. Islands 1002 25
24 Arunachal Pradesh N.A, N.A.
25 Chandigarh 160 2
26 Dadra & Nagar Haveii 3 3
27 Delhi . 224 182
28 Goa, Daman & Diu 3784 4
29 Lakshdweep N.A. N.A.
80 Mizoram N.A. N.A.
31 Pondicherry 533 185

N.A.-Not available.«.
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